95 Written Answers

for oxension of some tans at least upto
Scaldah stavion, and

1 (b) 1t so whatha Government have any
scheme for axtanding the 1outes of Barasal
Hasnabad trainy upto Scaldah Station and
by what ume the schame will be given

ffect tor

1HE DEPUIY MINISLFR IN THE
MINISERY OT RAII WAYS (SHRI MOHD
SHALI QURISHI) (a) and (b) Lxtension
ol Barasat Hasnabad tiam, upto  Sealdah
stattion 15 natha deswable  as it would
aftect the movement of tnffic on the husy
clecnnthicd  Barasal Scaldale Scetion, nor
opaationally fcasible due to lunited termi
nil bwahtics at Scaldah ,

RAlst IN ROYALLY ON CRUDL OIL
54 MISS SARO]J I'URUSHOI T'AM
KHAPARDI Wil the Mimster of PEI

ROIT UM AND CHEMICALS bc plaased to
1dar to the 1eply to Staned Question (No
537 given m the Rajya Sabha on the 25th
August 1972 and state

(a) whether Governnient have since agreed

r to the proposal of rasing 1oyalty on audc

otl produced 1 the States of Gujarat and
Assam and

(h v so whit would be 1its nnpact on
the finances of O and Natwmal Gas Com

‘misston?

1HE MINISIER OF LAW AND |US
HICE AND P TROLRUM AND CHFMI
CAlS (SHRL H R GOKHALE) (a) Yes
Fhe new 1ate of rovalty of Rs 15 per
tonne 15 applicable m respect of crude o1l
produccd  throughout India

(b) On e oxpecdted production of 425
nuthion tonnes 1n 1972 73 the additional
nupact on the finances ot the O1l and Na
tnal Gas Comnusstion will be of the order
of Rs 213 aoies during the said vear

SIINT Projuct 1IN KiRrALA
355 SHRI HAMID AIT SCHAMNAD
SHRI S KUMARAN-"
SHRIK P SUBRAMANIA MFNON

SHRI SALIL KUMAR GANGULI:-

VALIL LY

[RATYA SABHA]

to Questions 96

whether the techmical sancrion
1ssued by

by 1t o
for the project has since been
Govanment?

IHF DEPUIY MINISIFR IN THE
MINISTRY  OF IRRIGAIION AND
POWLER (SHRI B\AIJ NALH KUREEL)
(1) Yoo Sir Raoently” the 1cvised proposals
subnutied by the State authorities are for
putting up a conctcte arch dam as against
4 masonry gravity dam proposed carlicr

(hy Ihe Adviors Commuttce for Power
Projects hive recently approved the pro
ject on the basis of " the 1ecommendatinns
made by (he Centiil Watw and Power
Commission who have suggested  that the
question whether the dam should be a
masonty gravity o1 concrete arch one should
be deaded on the hasts of (he relative eco
nomics ot the offers that would be recer ed
on tendenmg Sanction  of Planning Com
miss1on 15 awarted

Prici or Priroriom Probucts 1IN KERALA

5 SHRI HAMID AI1 SCHAMNAD

SHRI 9 KUMARAN

SHRI MONORANJAN ROY.

Will the Minsta of PLITROIEUM AND
CHLMICAL S be pleased to state whether 1t
5 a fact that Government of India have
pamitted the Ol Compames 1 Kerala 1o
macase the prce of than poducts on
sumed n the State 1l so the teasons there
tor?

LHE MINISTFR OI IAW AND JuUs
LICF AND PFTROIFUM AND CHIMI
CAIS (SHRT H R GOKHAI }) The basic
caling sclling prwces of certam petroleum
products sold m Kerala were inereased w ef
105 1972 to conpensate the ol companies
for the Tosses suffered by them ag a result
of the mmposiion of Puichase Tax by the
Govanment ot Kerala

LSSISTANGE TROM  RAILWAY SAFTTY ‘WORKs

Funp

57 SHRI S KUMARAN Will the Minis
tcr of RAILWAYS he pleased to refer (o

the 1eply o Unstaried Question No 77
gnen 1 the Rana Sabha an she as




